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NNTS REGIONAL OFFICE, U. P. POLLUTION CONTROL BOARD
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To, E-Mail
The Registrar,
The National Green Tribunal
Principal Bench,
New Delhi
E-Mail:- judicial-ngt@gov.in

%

Subject:Submission of response report in compliance of direction issued by
Hon’ble National Green Tribunal in Original Application No.
135/2024 Khusbu Singh Vs. State of Uttar Pradesh & Ors.

Sir,

With reference to the subject mentioned above, this is to inform you that in
compliance of order issued on dated 23.07.2024 by Hon’ble National Green
Tribunal Original Application No. 135 /2024 Khusbu Singh Vs. State of Uttar
Pradesh & Ors., the compliance report is submitted for your kind perusal and
necessary action please.

Encl:-As Above.

(//:‘Tg;\ K

(Dr=S. C. Shukla)
Regional Officer

1. Chief Environmental Officer (Circle-2), U.P. Pollution Control Board
Lucknow for information.

2. Chief Law Officer, U.P. Pollution Control Board Lucknow for
information.

3. Sri Pradeep Misra, Advocate on Record, Hon’ble Supreme
Court/NGT, B-235, Sector-19, Noida, for perusal and necessary

action please.

Regional Officer

sunil PA-AE/RO. COM
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO- 135 / 2024

IN THE MATTER OF:

Khusbu Singh Applicant

Versus

State of UP & Ors. Respondent

Order Date- 23.07.2024
Next Listing Date- 29.08.2024

RESPONSE ON BEHALF OF THE UTTAR PRADESH
POLLUTION CONTROL BOARD IN COMPLIANCE TO THE
ORDER DATED 23.07.2024 PASSED BY THE HON'BLE
NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, NEW
DELHI IN ORIGINAL APPLICATION NO. 135 OF 2024 IN
THE MATTER OF KHUSBU SINGH VERSUS STATE OF UP &

ORS.

That Hon'ble National Green Tribunal, Principal Bench,
New Delhi (hereinafter referred as Hon’ble Tribunal) vide its
order dated 23.07.2024 in Original Application No. 135 of 2024
in the matter of Khusbu Singh versus State of UP & Ors,
instructed the following:-

“11....... we therefore, implead following as respondents:-

(1) State of U.P. through Secretary, Ministry of

Environment, Forest & Climate Change, Lucknow,

 EE D
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Indira Bhawan, Gomti Nagar, Lucknow, Uttar Pradesh
226010
(2) Uttar Pradesh Pollution Control Board, Through
Member Secretary, PICUP Bhawan, B-Block, 3rd Floor,
VibhutiKhand, Gomti Nagar, Lucknow, Uttar Pradesh
226010
(3) District Magistrate, Prayagraj (Allahabad),
Collectorate Building, Civil Lines, Prayagraj, Uttar
Pradesh 211001
(4) District Magistrate, Bhadohi (SantRavidas Nagar),
Collectorate Building, Bhadohi, SantRavidas Nagar,
Uttar Pradesh 221401
(5) District Magistrate, Mirzapur, Collectorate Building,
Mirzapur, Uttar Pradesh 231001
(6) Ministry of Environment, Forest & Climate Change,
New Delhi through its Secretary, Indira
ParyavaranBhawan, JorBagh Road, New Delhi 110003
(7) Principal Chief Comnservator of Forests (Wildlife),
Lucknow, Uttar Pradesh, 17 Rana Pratap Marg,
Lucknow, Uttar Pradesh 226001 and
(8) Director of Mines and Geology, Shram Shakti
Bhawan, Rafi Marg, New Delhi 110001
12. Registry shall issue notices to above respondents
who may file their responses within two weeks after
receipt of notice.
13. Respondents shall ensure their presence through any

authorized person or through counsel on the next date

T

Response in OA 135 of 2024 on the behalf of R-2
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failing which, this Tribunal will have to summon
concerned responsible person(s).
14. List on 29.08.2024.

Response-

d,

3.

UPPCB had submitted joint committee report in compliance
of order dated- 18.04.2024 passed by Hon’ble National
Green Tribunal in this matter vide reference no GO738/0A
135/2024 /24-25 Dated 20.07.2024.

Regional Officer, UPPCB, Prayagraj requested Senior Mines
Officer, Prayagraj for providing the information about illegal
mining activity being carried out by sanctioned mining
leases vide letter No. G 00779 /NGT OA No 135/2024, dated
16.08.2024 (Annexure-01).

The Senior Mines Officer, Prayagraj vide their letter no.-
1703/ Khanij/2024-25 Dated 23.08.2024 has informed that
no illegal mining was carried out after issuance of mining
lease cancellation office order by District Magistrate,
Prayagraj (Annexure-02). Details of mining Ilease

cancellation office order are tabulated below :-

Date of
Sl Mining earliex Lease
: issued NOC . Remarks
No. Lease from Forest Eeiod
Department

01 |Khand No.|[06.09.2019 |29.11.2018 | Mining lease
29, Area-5.0 to cancelled by
hectare, 28.11.2023 | District Magistrate,
Village- Prayagraj vide
Paranipur, order No.
Tehsil- 1175/Khanij/E-
Meja/Handia, Nilam Balu/2019-

3

Response in OA 135 of 2024 on the behalf of R-2 @
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District- 20, Dt. 19.10.20109.
Prayagraj The copy of the
letter dt.
19.10.2019 is being
attached herewith
as Annexure-03
02 |Khand No. | 06.09.2019 |06.01.2021 | Mining lease
30, Area-5.0 to cancelled by
hectare, 05.01.2026 | District Magistrate,
Village- Prayagraj vide
Paranipur, order No.
Tehsil- 1281 /Khanij/
Meja/Handia, 2023-24, Dt.
District- 11.07.2024 The
Prayagraj copy of the letter
dt. 11.07.2024 is
being attached
herewith as
Annexure-04
03 |Khand No. | 06.09.2019 | 05.01.2022 | Mining lease
31, Area-5.0 to cancelled by
hectare, 04.01.2027 | District Magistrate,
Village- Prayagraj vide
Paranipur, order No.
Tehsil- 1692 /Khanij/
Meja/Handia, 2024-25, Dt.
District- 22.08.2024 The
Prayagraj copy of the letter
dt. 22.08.2024 is
being attached
herewith as
Annexure-05
04 |Khand No. | 06.09,2019 - Letter of Intent
32, Area-5.0 (LOI) of mine area
hectare, issued vide letter
Village- no.
Paranipur, 1542 /Khanij/2022-
Tehsil-Meja, 23, dt. 09.09.2022
District- has been cancelled
Prayagraj by District

4
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Magistrate,
Prayagraj
order
1690/Khanij/
2024-25, Dt.
22.08.2024. The
copy of the letter
dt. 22.08.2024 is
being attached
herewith as

Annexure-06

vide
No.

05

Khand No.
33, Area-5.0
hectare,
Village-
Paranipur,
Tehsil-Meja,
District-
Prayagraj

06.09.2019

Letter of Intent
(LOI) of mine area
issued vide letter
no.

2514 /Khanij/2023-
24, dt. 25.01.2024
has been cancelled
by District
Magistrate,
Prayagraj cancelled
by District
Magistrate,
Prayagraj
order

1691 /Khanij/
2024-25, Dt.
22.08.2024. The
copy of the letter
dt. 22.08.2024 is
being attached
herewith as

Annexure-07

vide
No.

06

Khand No.
34, Area-5.0
hectare,
Village-
Bhuipara,
Tehsil-Meja,
District-

06.09.2019

Letter of Intent
(LOI) of mine area
issued vide letter
no.

1545 /Khanij/2022-
23, dt. 09.09.2022
has been cancelled

5
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Prayagraj by District
Magistrate,
Prayagraj cancelled
by District
Magistrate,
Prayagraj vide
order No.

508 /Khanij/ 2023-
24, Dt. 29.05.2023.
The copy of the
letter dt.
29.05.2023 is tying
attached hefewith
as Annexure-08

4. The mining lease namely M/s Smt. Shakuntla, Khand No.
31, Village-Paranipur-III, From Tower of High Tension Line
Upto Construction of Tower of High Tension Line and
Kandla Mawaiya, Ganga River, meja/Handia, District-
Prayagraj has obtained consent to operate (CTO) from
UPPCB issued vide letter no. 182936/UPPCB/Allahabad
(UPPCBRO)/CTO/both/Prayagraj/2023 dated 20.05.2023.
After cancellation of mining lease by District Magistrate,
Prayagraj and information received from SMO, Prayagraj
UPPCB has revoked the CTO of the project proponent vide
its letter dated-27.08.2024 (Annexure-09).

5. The mining lease namely M/s Shri Arun Kumar Singh,
Gata No. 34, Village-Bhuipara, Tandriya and Gondri, Tehsil-
Meja, District-Prayagraj has obtained consent to operate
(CTO) from UPPCB issued vide letter no. 182188/UPPCB/
Allahabad(UPPCBRO)/CTO/both/Prayagraj/ 2023, dated
30.06.2023. After cancellation of mining lease by District

Magistrate, Prayagraj and information received from SMO,
6
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Prayagraj on dt. 22.08.2024 UPPCB has revoked the CTO of
the project proponent vide its letter dated-27.08.2024

(Annexure-10).

6. Regional Officer, UPPCB, Prayagraj requested to Senior Mines
Officer, Prayagraj vide letter no. GO0819/NGT OA No.
135/2024, Dt. 27.08.2024 to furnish information regarding
illegal quantity of sand mining, market value and violation
period to impose the Environmental Compensation (EC)

(Annexure-11).

The above response on behalf of the Uttar Pradesh Pollution
Control Board as respondent no. 2 is submitted before this
Hon’ble National Green Tribunal for perusal and kind

consideration.

Encl : As above. @/H

21\ 8\ ™
(Dr. S. C. Shukla)
Regional Officer
U.P. Pollution Control Board
Prayagraj

7
Response in OA 135 of 2024 on the behalf of R-2
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7. Simultaneously, by another Gazette notification dated 17 March, 2020. State of

. Uttar Pradesh declared an area in the stretch of 30 km along sides of Ganga River falling in

the districts of Bhadohi, Prayagraj and Mirzapur as Kachhua Wildlife Sanctuary which is
extended to Bhadohi, Prayagraj and Mirzapur — Ganga — Area bounded by both banks of
river Ganga in the stretch of 30 km. along main stream of River Ganga, Boundaries- East
(downstream of the River — Latitude 25.273769, Longitude- 82.287486 falling in Revenue
boundary of village Baripur uparwar, Gyanpur of District Bhadohi; West (upstream of the
River- Latitude 25.215000, Longitude 82.194814, filling in revenue boundary of village
Kotahri, Meja of District Prayagraj; North-Left Bank of River Ganga; South-Right Bank of
River Ganga.

10. We find serious violation of environmental laws and that mining leases were
granted illegally but no zction for damage to environment has been taken by concerned
authorities at all. .
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7. Simultaneously, by another Gazette notification dated 17 March, 2020. State

. of Uttar Pradesh declared an area in the stretch of 30 km along sides of Ganga River

falling in the districts of Bhadohi, Prayagraj and Mirzapur as Kachhua Wildlife
Sanctuary which is extended to Bhadohi, Prayagraj and Mirzapur — Ganga — Area
bounded by both banks of river Ganga in the stretch of 30 km. along main stream of
River Ganga, Boundaries- East (downstream of the River — Latitude 25.273769,
Longitude- 82.287486 falling in Revenue boundary of village Baripur uparwar,
Gyanpur of District Bhadohi; West (upstream of the River- Latitude 25.215000,
Longitude 82.194814, filling in revenue boundary of village Kotahri, Meja of District
Prayagraj; North-Left Bank of River Ganga; South-Rjghlt Bank of River Ganga.

10. We find serious violation of environmental laws and that mining leases
were granted illegally but no action for damage to environment has been taken by
concerned authorities at all.
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7. Simultaneously, by another Gazette notification dated 17 March, 2020. State of |
Uttar Pradesh declared an area in the stretch of 30 km along sides of Ganga River falling in
the districts of Bhadohi, Prayagraj and Mirzapur as Kachhua Wildlife Sanctuary which is
extended to Bhadohi, Prayagraj and Mirzapur — Ganga — Area bounded by both banks of
river Ganga in the stretch of 30 km. along main stream of River Ganga, Boundaries- East
(downstream of the River — Latitude 25.273769, Longitude- 82.287486 falling in Revenue
boundary of village Baripur uparwar, Gyanpur of District Bhadohi; West (upstream of the
River- Latitude 25.215000, Longitude 82.194814, filling in revenue boundary of village
Kotahri, Meja of District Prayagraj; North-Left Bank of River Ganga; South-Right Bank of
River Ganga.

10. We find serious violation of environmental laws and that mining leases were
granted illegally but no action for damage to environment has been taken by concerned

_ authorities at all.
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